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S1. No.  State Success Story domain

5. Karnataka Free Solar Lantern Distribution to the artisans

6. Punjab SAGY Village to be Open Defecation Free

7. Madhya Pradesh Liquor preparation stopped and reduction in liquor
consumption

10.  Gujarat Education, Sanitation and observing YOGA day in the

village to make villagers more health conscious

12.  Uttar Pradesh Agriculture Marketing
15.  Chhattisgarh Well equipped Anganwadi renovated from local financial
support

Baseline survey under SAGY

1900. SHRI AVINASH PANDE: Will the Minister of RURAL DEVELOPMENT be

pleased to state:

(a) whether any expert agencies have been appointed in villages adopted under
the Saansad Adarsh Gram Yojana (SAGY) for conducting a bascline survey under
Guideline no. 10(1) of the scheme;

(b) if so, the total number of agencies appointed, State-wise along with the

names of agencies thus appointed and the corresponding village/gram panchayat; and

(c) if not, the details of functionaries conducting baseline surveys for the

preparation of Village Development Plan in villages adopted by MPs?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) As per the Guidelines of Saansad Adarsh Gram
Yojana(SAGY), the District Collector is the nodal officer for implementing SAGY. One
of the specific responsibility given to him under the Scheme Guidelines is the conduct
of the baseline survey. The timelines of conduct of baseline survey and other activities
under planning are monitored by the Ministry of Rural Development, however, the
choice of agencies or persons through which it is to be conducted is that of the District
Collector. Hence, no expert agencies have been appointed by the Ministry in villages

adopted under SAGY for conducting a baseline survey.

(b) Does not arise in view of reply in (a).



408  Written Answers to [RAJYA SABHA] Unstarred Questions

(¢) Inview of reply in (a), the specific information asked for is not maintained
in the Ministry of Rural Development. However, as per the information of the Ministry,
the district officials under the nodal officer viz,. the District Collector and members of
the Civil Society Organizations who are experts in the field are involved in conducting
baseline surveys for the preparation of Village Development Plan in villages adopted
by MPs.

Downtrend in attention and expenditure in certain fields

1901. SHRI VAYALAR RAVI: Will the Minister of RURAL DEVELOPMENT be

pleased to state:

(@) whether Government is aware of the criticism that Government's attention
and expenditure in rural infrastructure, rural housing, rural health care, etc. have come

down after the abolition of the Planning Commission; and

(b) if so, the real facts thereof and how Government proposes to counter this
trend?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) and (b) The overall budget for Department of Rural
Development has been raised to Rs. 86,000 crore (Budget Estimate, 2016-17) from
Rs. 77,650 crore (Revised Estimate, 2015-16). The Budget Estimates (BE) for the financial
year 2016-17 under Pradhan Mantri Gram Sadak Yojana and Indira AwaasYojana has
been increased to Rs. 19,000 crore and Rs 15,000 crore respectively from previous year's
Revised Estimate (RE) of Rs. 18,291 crore and 10,025 crore respectively. The overall
budget estimate of Department of Health and Family Welfare has also been increased
to Rs. 31,300 (BE, 2016-17) from Rs 27,414 crore (RE, 2015-16). Consequent upon the
acceptance of the 14th Finance Commission Report, share of States in the net proceeds
of Union Taxes has been enhanced from 32% to 42% which would give the States
greater autonomy in financing and designing of schemes as per local needs and

requirements. The overallexpenditure on rural development programmes has increased.
Sagarmala project

1902. SHRI SHANTARAM NAIK: Will the Minister of SHIPPING be pleased to

state:

(@) whether Government proposes to execute a project called Sagarmala to

cover coastal States;



